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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 25.02.2021 (THURSDAY) 

        COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 

 

  For Admission (Fresh Cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 131 of 

2021 

 

Rajasthan State Road Development & 

Construction Corporation Ltd. 

Vs. 

Vasundhra Gupta  

 

Rajeev Sharma  Jasmeet Singh  

2.  Comp. App. (AT) 

(Ins) No. 132 of 

2021 

 

Kotak Mahindra Bank Ltd. 

Vs. 

Ravindra Loonkar & Anr. 

Mahip Datta 

Parashar  

Atul Sharma  

3.  Comp. App. (AT) 

(Ins) No. 133 of 

2021 

 

BSE Ltd. 

Vs. 

ACIL Cotton Industries Ltd. 

Surekha Raman   

4.  Comp. App. (AT) 

(Ins) No. 134 of 

2021 

 

BSE Ltd. 

Vs. 

KCCL Plastic Ltd. 

Surekha Raman    

 
   

  For Admission (After Notice) 

5.  Comp. App. (AT) 

(Ins) No. 1041 of 

2020 

M.P. Industrial 

Development Corporation 

Vs. 

Jagdish Parulkar & Ors. 

 

Arjun Garg Jagdish Kr. 

Parulkar-R1 

Jasdeep Singh 

Dhillon-R2 & R3 

6.  Comp. App. (AT) 

(Ins) No. 1106 of 

2020 

 

 

Nitin Hasmukhlal Parikh 

Vs. 

IDBI Bank Ltd. & Anr. 

Mansij Arya  Arvind Kumar 

Gupta  

Rajat Prakash-R1 

Pabitra Dutta-R2 

 

12:00 Noon 
 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical) 

 

  For Hearing 

7.  Comp. App. (AT) 

(Ins) No. 416 of 

2020 
 

Part Heard 
 

 

Gulabchand Jain 

Vs. 

Punjab national Bank & Anr. 

Rajesh Bohra Atul Sharma 

Shivanshu-R1 

R.D. Choudhary-R2 
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8.  Comp. App (AT) 

(Ins) No. 1507 of 

2019 
 

Part Heard 
 
 

Anand Murti 

Vs. 

Soni Infratech Pvt. Ltd. & Anr. 

 
 

Mani Bhushan Sinha  Saurabh Yadav-R2 

Ritesh Agrawal 

 

 

 

02:00 PM 
 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Mr. Justice Anant Bijay Singh, 

Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member (Technical) 
 

For Hearing 

9.  Comp. App. (AT) 

(Ins) No. 98 of  

2019 

 

Part Heard 
 
 

Next Education India Pvt. Ltd. 

Vs. 

K12 Techno Services Pvt. ltd. 

 

 

Kumar Sudeep Anand Sanjay M. 

Nuli 

10.  Comp. App. (AT) 

(Ins) No. 849 of 

2020 

 

 

Mohan Gems & Jewels Pvt. Ltd. 

Through its Liquidator, 

Debashish Nanda 

Vs. 

Vijay Verma & Anr. 

 
 
 

Niharika sharma  Abhishek Parmar-R1 

Vikas Mehta-R2 

 

 

 

After the Above 

` 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Mr. Justice Anant Bijay Singh, 

Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)  

 

  For Admission (Fresh Case) 

11.  Comp. App. (AT) 

No. 07 of 2020 

  

 

Ashish Mohan Gupta 

Vs. 

Hind Motors Ltd (In Liquidation) & 

Ors. 

 

 

 

Sandeep Bajaj Krishan Vrind Jain-

R1, R2 & R3 

  For Hearing 

12.  Comp. App. (AT) 

(Ins) No. 1038 of 

2020 

 

 

Arcelormittal India Pvt. Ltd. 

Vs. 

SREI Infrastructure Finance Ltd. & Ors. 

 

 

 

With 

 

 

Vishal Gehrana  Gaurav Kapadia-R1 

Ashim Sood-R2 
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13.  Comp. App. (AT) 

(Ins) No. 1043 of 

2020 

 

 

Arcelormittal Nippon Steel India Ltd. 

Vs. 

SREI Infrastructure Finance Ltd. & Ors. 

 

 

 

Abhishek Swaroop Sandeep Singhi-R1 

Ruby Singh Ahuja-

R2 

 

Note: The Court will rise at 03:00 PM. 

 

  Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board                                                                                              -sd/- 

2. Website: www.nclat.nic.in                                                                             Registrar       
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